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Sarr DEOKINANDAN NARAYAN:
From the statement, it appears that
many of the States have not utilised
even fifty per cent. of the amount
allotted to them. May I know the
reasong for this? May I also know
whether the shortfall ig in the case of
the Scheduled Castes or the Scheduled
Tribes?

Written Answens

SurrmMaTr M ARAGATHAM
CHANDRASEKHAR: Sir, it is true
that there is a great amount of short-
fall and utilisation has been less than
fifty per cent. We all know that for
the last two years the emergency i9
there and that is why the diversion
of funds towards the backward classes,

as in many other sectors, was not
good.
Mgr. CHAIRMAN: The Question

Hour js over.

WRITTEN ANSWERS TO
QUESTIONS
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$+[VEHICLES IN POSSESSION OF
EXPERTS FrOM U.S.A.

*405. Suxr V. M. CHORDIA: Wil
the Minister of FooD AND AGRICULTURE
be pleased to state:

(a) the total number of vehicles
that are In the possession of experts
who have come to India from the
United States of America in connec-
tion with agriculture;

(b) the names of the persons to
whom these vehicleg belong;

(¢) the names of the persons in
whose names these vehicles have been
registered; and

(d) the names of the persons who
bear the burden of the Government
taxes in respect of these vehicles and
the amount of taxes that are paid by
each of them?]
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2683 Written Answerg

+t[Tee MINISTER oy FOOD awnp
AGRICULTURE (Surt C. Susra-
MANIAM): (a) to (d) No Government
of India vehicle is in the possession
of any agricultural experts from the
United States. All experts assigned
to various agricultura] programmes by
U.S.A1D, Ford Foundation and the
Rockfeller Foundation are allowed the
use of cars, Station wagons, etc, for
their officia] work by the Agency con-
cerned, the vehicies being the property
of the Agencies. Except for the vehi-
cles belonging to the Rockfeller
Youndation, these vehicles are exempt
from road taxes under certain agree-
ments and instructions. The State
road taxes in the case of Rockfeller
Foundation are paiq by the Govern-
ment Department or the State Gov-
ernment to whom the experts are
assigned.

This Ministry has no information
regarding the personal cars, if any,
owned by the experts.]

CoTrron PrRODUCTION

(Serr NIREN GHOSH:
*408. { Srr M. BASAVAPUN.
i NAIAH;

Will the Minister of Foop
AGRICULTURE be pleased to state:

AND

(a) whether it is a fact that
experiments in Indig have shown that
all types of cotton can be economically
produced in India; and

(b) what steps Government pro-
pose to take to increase the production
of those varietieg of cotton which are
at present imported by India?

THE MINISTER or FOOD AND

AGRICULTURE (Serr C. Susra-
MANIAM): (a) Yes, except cottons
with

staple length higher than 11
inches.

(b) India normally imvports cottons |,

with staple lengths of 1-1/18 inches
and above, Following steps have been

tI 1 English translation.

to Question,
taken to increase
cottons: .

2684
production of sych

(i) Integrated Cotton Develop-
ment Schemeg operating in

the cotton growing States are

being continued,
(ii) Package programme for long
stapled cottons has been ini-
tiated in all the important
cotton growing States,
(iii) A scheme for the production
of Sea Island cotton with
staple of 1-3/16” ig in opera-
tion in Kerala, Mysore,
Andhra Pradesh and Madras.
(iv) Various incentives,
subsidies, loans ete,
given for seeds,
insecficides,

such as
are being
fertilisers and

Review or tux INDIA-U K, Arg SErvVICER
AGREEMENT

[ SHRt R. S,

*409. ?’\

Will the Minister of Cvit. AviaTron
be pleased to state:

KHANDEKAR:
SHRTMATTI § A RL A
BHADAURIA:

(a) whether it is a fact Intep-
Governmenta) discussions between
India and the United Kingdom were
held recently in
arrangements under the India-United

Kingdom Air Serviceg cAgreement;
and

(b) it so, what decision hag been
taken in the matter?

(b) The main point of discussions
was about operation of air service
between India and Londop on g new
route via Moscow. It was decided that
Air India and British Overseas Air-
ways Corporation may operate gervi-
¢es on a reciprocal basig on this route.



